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No.L/49/2018/NALSA/CA
Dated: 13th August, 2019

To    
          The Member Secretary
          All State Legal Services Authorities

Dear Sir/Madam,

Please find attached herewith resolutions of the Central Authority Meeting of NALSA held on 20.07.2019 at
Supreme Court of India duly approved by the Hon’ble Patron-in-Chief, NALSA and Hon’ble Executive Chairman,
NALSA.
You are requested to initiate steps for execution of concerned decisions of the Central Authority Meeting.

With regards,

Yours Sincerely

(Alok Agarwal)
Member Secretary
National Legal Service Authority




































































